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1995, to help these very special citizens. The objective of the Act was to
ensure level playing field through equal opportunities, full participation and
protection of rights of the disabled persons. Apart from a few notable
exceptions in private and public sector, these people still face huge deficit
in the job market. The Act provides to reserve three per cent of jobs in all
categories in the Government and public sector and to encourage the .
private sector to reserve five per cent jobs in all categories for such persons
with special abilities. However, even after ten years, the objectives are yet
to be realised. Crucial provisions of the Act have not been fully implemented.
The incentives to encourage the companies to employ such citizens have
not yet been formulated. The Government has still to formulate a National
Policy for Disabled. | would like to ask the Government how many more
months and years would be required to see the resolve of this Pariiament
being fructified. Or will it be crushed under the dreaded steel frame? Even
if such a policy is drafted, who would ensure its honest and sensitive
implementation at grass-root level? As a civilised society we have to
respond to such questions.
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MR. DEPUTY CHAIRMAN: Dr. T. Subbarami Reddy; absent.

Concern over issuing of Fake Identity Cards in some Parts of
Gujarat and Rajasthan
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Demand to Expedite Process of giving lIT Status to Osmania
University and Andhra University

SHRI K. RAMA MOHANA RAO (Andhra Pradesh): Sir, the Expert
Committee set up by the Government of India recommended for giving
IIT status to University College of Engineering and University Coliege of
Technology of Osmania University and College of Engineering of Andhra
University, with a rider that since there is gap between identified institutions
and IITs, it is not proper to position these institutions straightaway along
side of [ITs and recommended for submitting Vision Documents to upgrade
them to the level of [ITs. Recently, the Government of Andhra Pradesh
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